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Central Special Irrigation Scheme for
Samastipur

209. SHRI RAM SINGH SHAKYA:
Will the Minister of IRRIGATION bhe
pleased to state:

(a) whether Government propose
to make some special irrigation sche-
me from Center about district of
Samastipur as it is backward: and

(b) if so, the detaily thereoi and
if not, the reasons therefor?

THE MINISTER OF STATF IN THE
MINISTRY OF IRRIGATION (SHRI
Z. R. ANSARI). (a) and (b). No. Sir.
Irrigation being a State subject action
for development of irrigation in back-
ward areag has to be taken by the
State Governments. The urgency for
development of irrigalion in such areas
and the need for preparalion of Mast-
er Plap for this purpose have been
emphasised gn the Stale Governments.
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Import of Chloramphenicol by State
Chemicals and Pharmaceutisals
Corporation of India Ltd.

211. SHRI ARIF MOHD. KHAN:
Will the Minister of PETROLEUM
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether it is true that the State
Chemical] and Pharmaceuticals Cor-
poration of India Limited hag confir-
med further orderg for import of
Chloramphenicol from Romania,
without actually receiving supplies
against orders placed eadier;

(b) if so, what are the details of
the same; and

(c) whether any officialy have bec:
foung to have shown favouritlsm in
the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI DALBIR
SINGH): (a) and (b), As the infoma-
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tion furnished by the State Chemicals
and Pharmaceuticals Corporation of
India (CPC). during the current year,
they had concluded 3 contiacts details
of which are given below, fur import
of Chloramphenicol from M/s, Chim-
importexport, Bucharest (Rumania):—

Datz of O -der Quantity (MT3)
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11-4-1980 72
28-5-1980 7-8
11-7-1980 50

CPC have informed that against
the first contract datea the 11th April
1980, the delivery schedule was ex-
tendeq twice, on the request of the
supplier on the ground of non- avai-
lability of shipping space in the vess-
els, first time till 20~6-1980 and second
time till 20-7-1980. The material has
reportedly arrived in Bombay and is
reported to be under clearance.

As regards the remaining two cont-
racts, CPC have informed that they
stand cancelled as the Rumanian Party
did not agree to the counterbid given
by CPC for reducing the price, or, asked
for more time to which CPC, could not
agree.

(¢) CPC have informed that the
order on the Rumanian supplier was
placed on the basis of competitive
quotations against their tender en-
quiry and as per their purchase pro-
cedure and that there is no question of
showing any favouritism in ihis case.

Allotment of Additional Bombay High
gas to Textile Mills in Bombay

212. SHRI BAPUSAHEB PARULE-
KAR: Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTI-
LIZERS be pleased to state:

(a) whether in order to reduce the
pollution which hag assumeq alarm-
ing proportion ang become a health
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hazard in Bombay Government pro-
pose to allocate an additional 0.63
million cubic metres of gas to be used
as a substitute for the coal gas pro-
duced by Bombay Gas Compeany and
for furnace oil being used in Textile
Mills in Bombay; and

(b) if not, the reasons therefor?

THE MINJSTER OF PETROLEUM,
CHEMICALS AND FERTILJZERS
(SHRy P. C. SETHI): (a) and (b).
The Working Group sel up in 1977
for studying the utilisation of offshore
gas in Maharashtra had inter-alia re-
commended that the Government of
Maharashtra should study the various
issues connected with the proposal for
the supply of offshore gas through a
net work of pipelines to domestic con-
sumers as well as to the 45 textile
mills listeq in the Group’s report in-
cluding the question of textile mills
using a mixture of LSHS and fuel oil
insteag of gas for the purpose of re-
ducing the ievel of pollution. The
Meharashtra Government accordingly
appointed a Study Group in Septem-
ber, 1978 to undertake the required
study. The report of the Study Group
has not yet been received by the
Central Government and further ac-
tion in the matter will be taken on
receipt of the report,

T.V. Centres

213. SHR1 JITENDRA. PRASAD:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the names of States having no
T.V. Centres; and

(b) the time by which people of
these States especially those belong-
ing to far flung hilly areag will be
provided with the television facilities?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI KU-
MUDBEN M. JOSHI): (a) The





